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RAJYA SABHA
Monday, the 8" December, 2021/15 Agrahayana, 1943(Saka)

The House met at eleven of the clock,
MR. CHAIRMAN in the Chair.

PAPERS LAID ON THE TABLE

Notifications of the Ministry of Coal

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; AND THE
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI V. MURALEEDHARAN): Sir, on behalf of my senior colleague,
Shri Pralhad Joshi, | lay on the Table, under sub-section (1) of Section 28 of
the Mines and Minerals (Development and Regulation) Act, 1957, a copy each (in
English and Hindi) of the following Notifications of the Ministry of Coal :-

(1) G.S.R. 546 (E), dated the 9" August, 2021, publishing the Colliery Control
(Amendment) Rules, 2021.
(2) G.S.R. 717 (E), dated the 4" October, 2021, publishing the Mineral

Concession (Amendment) Rules, 2021.
[Placed in Library. For (1) and (2) See No. LT-5314/17/21]

Report and Accounts (2020-21) of the KIOCL Limited, Bengaluru, Karnataka and
related papers

ST WA | I G (3 GRS Poll): Heied, H o A, 2013 B
gRT 394 BT IY-GRT (1) (F) F A F=faRad a=i &1 Yb-Uds Ufcr (37U T
fE=l ) 91 Uedl IR @ g

(a) Forty-fifth Annual Report and Accounts of the KIOCL Limited,
Bengaluru, Karnataka for the year 2020-21, together with the Auditor’s
Report on the Accounts and the comments of the Comptroller and
Auditor General of India thereon.

(b) Review by Government on the working of the above Company.
[Placed in Library. See No. LT-5325/17/21]
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Report and Accounts (2020-21) of International Centre for Drinking Water Quality,
Kolkata and related papers

STT9TRP Ferd | 5" F3t (3f uedre R uee): "eiey, § fA=falRad o= o
Qe -Udh Uil (3TUST qAT 241 ) FHT Ul IR @l §:-

(a) Annual Report and Accounts of International Centre for Drinking Water
Quality (now National Centre for Drinking Water, Sanitation and
Quality), Kolkata, for the year 2020-21, and the Audit Report thereon.

(b) Review by Government on the working of the above Centre, for the year
2020-21.

(c) Review by Government on the working of the above Centre, for the
years 2018-19 and 2019-20.

(d) Statement giving reasons for the delay in laying the papers mentioned at

(c) above.
[Placed in Library. See No. LT-5134/17/21]

Notifications of the Ministry of Housing and Urban Affairs

AR 3R e B WA # oy WAt (sft dieret fpeiR): ABigy, #H yfnTa v
(FH -|F~TAT0T) SR, 1978 BT GRT 32 HI I GRT (2) & I AERIA 3R
PET BRI HATSY B FRATIRIT AT BT Teb-Udh Uiel (Ui a1 fawl #)
YT 9ol UR Rl §:-

(1) S.0. 3956 (E), dated the 24" September, 2021, amending Notification
No. S.0. 2731 (E), dated the 20" October, 2014 to substitute certain
entries in the Original Notification.

(2) S.0. 4447 (E), dated the 26" October, 2021, adding certain metro
alignment in respect of the metropolitan area of Surat, as specified
therein, to the Schedule of the Metro Railways (Construction of Works)

Act, 1978.
[Placed in Library. For (1) and (2) See No. LT-5391/17/21]

Reports (2020-21) of the Polavaram Project Authority, Hyderabad and NMCG, New
Delhi and related papers

THE MINISTER OF STATE IN  THE MINISTRY OF JAL SHAKTI
(SHRI' BISHWESWAR TUDU): Sir, | lay on the Table, a copy each
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(in English and Hindi) of the following papers:—
() (a) Annual Report of the Polavaram Project Authority, Hyderabad, for the
year 2020-21.
(b) Review by Government on the working of the above Authority.
(i)  Annual Report of the National Mission for Clean Ganga (NMCG), New Delhi,

for the year 2020-21.
[Placed in Library. For (i) and (i) See No. LT-5392/17/21]

Report and Accounts (2020-21) of the Haj Committee of India, Mumbai and related
papers

THE MINISTER OF STATE IN THE MINISTRY OF MINORITY AFFAIRS
(SHRI JOHN BARLA): Sir, | lay on the Table, under sub-section (4) of Section 34 of
the Haj Committee Act, 2002, a copy each (in English and Hindi) of the following
papers:-
(a) Administrative Report of the Haj Committee of India, Mumbai, for the
year 2020-21.
(b) Annual Accounts of the Haj Committee of India, Mumbai, for the year
2020-21, and the Audit Report thereon.

(c) Statement by Government accepting the above Report.
[Placed in Library. See No. LT-5393/17/21]

...(Interruptions ...
MR. CHAIRMAN: Please do not talk to each other across the Table. If you have any
work, please go there and do it.
REPORT OF THE DEPARTMENT- RELATED PARLIAMENTARY STANDING
COMMITTEE ON INDUSTRY
SHRI ABDUL WAHAB (Kerala): Sir, | present the 309" Report (in English and

Hindi) of the Department-related Parliamentary Standing Committee on Industry on
"Electric & Hybrid Mobility - Prospects and Challenges in Automobile Industry".
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REPORTS OF THE DEPARTMENT- RELATED PARLIAMENTARY
STANDING COMMITTEE ON EXTERNAL AFFAIRS

SHRI K. J. ALPHONS (Rajasthan): Sir, | lay on the Table, a copy each (in English

and Hindi) of the following Reports of the Department-related Parliamentary Standing

Committee on External Affairs:-

(i) Tenth Report on ‘India and Bilateral Investment Treaties’; and

(i)  Eleventh Report on the Action Taken by the Government on the
Observations/Recommendation contained in its Eighth Report on the
Demands for Grants of the Ministry of External Affairs for the year 2021-22.

STATEMENTS BY MINISTERS

MR. CHAIRMAN: Now, Statements by Ministers. Shri Pankaj Chaudhary,not present.
General (Retd.) V.K. Singh.

Status of implementation of recommendations contained in the Two Hundred and
Fifty-First, Two Hundred and Sixty-Third, and Two Hundred and Seventy-Sixth
Reports of the Department-related Parliamentary Standing Committee on Transport,
Tourism and Culture

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS; AND THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION
(GENERAL (RETD.) V.K. SINGH): Sir, | rise to lay the following Statements
regarding:—

(i)  Status of implementation of recommendations contained in the Two Hundred
and Fifty-first Report of the Department-related Parliamentary Standing Committee
on Transport, Tourism and Culture on the Demands for Grants (2017-18) of the
Ministry of Civil Aviation.

(i)  Status of implementation of recommendations contained in the Two Hundred
and Sixty-third Report of the Department-related Parliamentary Standing Committee
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on Transport, Tourism and Culture on the Demands for Grants (2018-19) of the
Ministry of Civil Aviation.

(i)  Status of implementation of recommendations contained in the Two Hundred
and Seventy-sixth Report of the Department-related Parliamentary Standing
Committee on Transport, Tourism and Culture on the Demands for Grants (2020-21)
of the Ministry of Civil Aviation.

RESIGNATION BY MEMBER

MR. CHAIRMAN: Hon. Members, | have to inform that | have received a letter dated
2"% December, 2021 from Dr. Banda Prakash, Member representing the State of
Telangana, resigning his seat in the Rajya Sabha with effect from 4™ December, 2021.
He called on me and discussed with me. He has done it voluntarily and | have
accepted his resignation from the said date.

LEAVE OF ABSENCE

MR. CHAIRMAN: | have to inform Members that | have received a letter from Shri
Ram Nath Thakur, Leader of the Janata Dal (United) Party in Rajya Sabha stating
that Dr. Mahendra Prasad is admitted in Apollo Hospital, New Delhi and is undergoing
treatment there. He is unable to attend the entire 255" Session of the Rajya Sabha
but as he is not in a position to sign his leave of absence, Shri Ram Nath Thakur has
requested that leave of absence may be granted to Dr. Mahendra Prasad on medical
grounds from 26t November, 2021 to 23" December, 2021, that is, entire
255" Session of the Parliament.

Does he have the permission of the House to remain absent from a/l meetings
of the House from 29" November, 2021 to 23" December, 2021 in the ongoing
255" Session of Rajya Sabha?

(No hon. Member dissented)

MR.CHAIRMAN : Permission to remain absent is granted.
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REGARDING NOTICES ON NAGALAND FIRING ISSUE AND OTHER ISSUES
MR. CHAIRMAN: Yes, Mr. Muraleedharan, what were you saying ?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; AND THE
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS
(SHRI V. MURALEEDHARAN): Sir, the hon. Finance Minister has written a letter to
you requesting you to allow me to lay the Statement in the name of Shri Pankaj
Chaudhary.

MR. CHAIRMAN: As per the list that | have, Shri Pankaj Chaudhary is to make a
Statement so far. | will see that letter. | have not yet received it.

Hon. Members, | have received notices from some hon. Members for raising
issues under Rule 267. | have not permitted them. | have also received notice for
raising issue under Rule 167. | have to examine and consider that. Then, before we
go to Zero Hour, the LoP wants to say something.

PROF. MANOJ KUMAR JHA (Bihar): Sir, my Rule 267 notice is on Nagaland firing
issue.

MR. CHAIRMAN: Please, | have called the LoP.

THE LEADER OF THE OPPOSITION (SHRI MALLIKARJUN KHARGE): Sir, | wish to
speak on the Nagaland firing issue. There has been a very serious and most tragic
development in which six innocent civilians were killed on 4 December, 2021 by
security forces in the area of Tiru, in Mon District of Nagaland, mistaking them for
militants.  This horrific oversight led to clashes with security forces resulting in
reportedly death of eight more civilians and one security personnel. Sir, the matter is
very horrendous. We demand a Statement from the Minister of Home Affairs on it in
the House today only. As it is a very serious matter, | request you to direct the
Minister to make a Statement today only. ..(/nterrupt/ons)..

MR. CHAIRMAN: | am coming to that. ..(/nterruptions).. First let me complete.
You have made a request. The Government wants to respond. | will allow them also.
Meanwhile, there are some more Members, Prof. Manoj Jha, Shri Venugopal and
others, who have also given notice. As the matter is sensitive and the issue has been
raised by the Leader of the Opposition, | am not allowing others to further add to this.
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Moreover, | had a talk with the Defence Minister and the Home Minister also. The
Home Minister has written to me saying that he will definitely make a Statement today
afternoon. After that, if further clarification is required by any Member, he will be
permitted to raise the same. This issue is very serious, very unfortunate and very
sensitive also. So, let us keep the sensitivity and, at the same time, the seriousness
of the issue in mind and then move accordingly.

THE LEADER OF THE HOUSE (SHRI PIYUSH GOYAL): Sir, | just wanted to confirm
what he has said. He has said that it is a very serious issue. The Government is
seized of the matter and the hon. Minister will make a detailed Statement in the
afternoon.

MR. CHAIRMAN: Now, Shri Brijlal ji. Your Zero Hour notice is on demand for
establishment of mango processing plants. ..(Interruptions).

SHRI DEREK O'BRIEN (West Bengal): Sir, what about the 12 MPs who have been
suspended? ..(Interruptions)..

MR. CHAIRMAN: It has been discussed. ..(Interruptions).. No, please.
..(Interruptions).. Mr. Derek, you can't speak as you like. ..(Interruptions)..

SHRI DEREK O'BRIEN:"
ot o g e *
i} dorg g *

MR. CHAIRMAN: This will not go on record. ..(Interruptions).. You want to hurt the
Zero Hour. ..(Interruptions).. This is not the way. ..(Interruptions).. | am not
going to do it under duress, under pressure. ..(Interruptions).. Nothing is going on
record. You want to harm Zero Hour. You want to deny the Members from raising
important  issues. ..(Interruptions).. These are very important issues.
..(Interruptions)..

ot o g e *

“Not recorded.
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&ﬁwﬁg*

MR. CHAIRMAN: This is not going on record. ..(/nterru,oﬁons).. | am not hearing it
also because it has been raised a number of times and answered. ..(/nterruptions)..
Brijlal ji, Zero Hour. ..(Interruptions).. Zero Hour, please. ..(Interruptions).. | have
called Mr. Brijlal. ..(Interruptions).. The House is adjourned sacrificing Zero Hour
public issues because some people are not cooperating, and it will meet at 12 noon.

The House then adjourned at ten minutes past eleven of the clock.

The House reassembled at twelve of the clock,
MR. DEPUTY CHAIRMAN in the Chair.

ORAL ANSWERS TO QUESTIONS

MR. DEPUTY CHAIRMAN: Question Hour. ...(Interruptions)... Question Hour.
...(Interruptions)... AT ASRIIU, HIT 3TIH 3IRTE & f Question Hour BTSH BT
property &, SA®I T < (FAYT)...3MY ST 99 X, I8 BTSY Bl property Bl
HUIT I H 7 Y| A Forg 8 Sl 3R Y /9 379+ AT W G| ... (FIEH)...
AT Aorg RGg ShY, $Uan = Hie TR ST 3T 3ME © {3 srueh e R S|
..(—GYT).. Question No.76. ...(Interruptions).. Question No.76. Shri Bikash
Ranjan Bhattacharyya. ...(Interruptions)... Shri Bikash Ranjan Bhattacharyya is not

present. ...(Interruptions)...
*76. [ The Questioner was absent. ]
Iron ore mining at Surjagad forest area

*76. SHRI BIKASH RANJAN BHATTACHARYYA: Will the Minister of MINES be
pleased to state:

(a) whether iron ore mining at Surjagad forest area of Gadchiroli district, Maharashtra
was implemented considering the social, environmental, economic and cultural
impact assessment in that region;

“Not recorded.
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(b) whether the mining project report was placed for public notice as per
Maharashtra Gram Panchayat Act, 1959 and other various local Acts;

(c) whether any objection was faced from the locals or Gram Sabha or any local tribal
communities;

(d) whether the lease agreement is in violation of Mines and Minerals Act, 1957 or
Forest Conservation Act, 1986; and

(e) whether any objection or sit-in agitation by the Madiya tribal people and Gram
Sabhas is being made ?

THE MINISTER OF MINES (SHRI PRALHAD JOSHI): (a) to (e) A Statement is laid
on the Table of the House.
Statement

(a) As per the information provided by the State Government of Maharashtra, the
environmental impact assessment study and environmental management plan for
3.0 MTPA iron ore production was prepared by taking into consideration the social,
environmental, economical and cultural aspects. The same was placed before
locals/public during the public hearing held on 12.07.2005. On the basis of the said
report, Ministry of Environment, Forest & Climate Change has granted Environmental
Clearance for the project.

(b) Yes, Sir. Govt. of Maharashtra has informed that the mining project for 3.0 MTPA
iron ore production report was placed for the public notice at gram panchayat and
Zillaparishad levels as per Environment Impact Assessment Notification, Gram
Panchayat Act and other local Acts.

(c) Govt. of Maharashtra has informed that the district authority of the State
Government denies any objection from local or Gram Sabhas or any local tribal
communities at the time of sanctioning of the project.

(d) No, Sir. Govt. of Maharashtra has informed that the lease deed between Govt. of
Maharashtra and Llyods Metals and Energy Ltd. was executed on 03.05.2007 as per
the provisions of the MMDR Act, 1957 and Rules notified thereunder. Further, Forest
Clearance for the project for an area of 374.90 Ha. was granted on 23.03.2007 by
Ministry of Environment Forest & Climate Change as per the provisions of Forest
Conservation Act, 1980 and Rules notified thereunder.
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(e) Yes, Sir. As per the information provided by State Government of Maharashtra
on 25.10.2021 a peaceful procession took place and afterwards some unauthorized
personnel sat in for an unsanctioned agitation. The District Administration tried to
convince the agitators by visiting the spot and later the matter was peacefully
resolved.

MR. DEPUTY CHAIRMAN: ST 41 G deT H 2, ART 34 3ATUE 8 o HuT Ul die
UR SIY 3R [ Bl Tl &I 3T T F&RT DI question J& A deprive BR B Bl
Ig 8IS DI property g, 8 ggd ‘ﬁ?‘ﬂﬂ( gl ..(AGHT)... Questions T answer g9
¥ ol ¥UY @4 B ©, I8 98d o dg@yqul &l ..(FEU).. Hon. Minister.
...(Interruptions)... Question No.76. ...(Interruptions)... HTF-IT H31 S &1 Any
supplementary question? ...(/m‘errupz‘/ons)... No supplementary.

Question No.77. Shrimati Kanta Kardam.
LPG connections under PMUY in Meerut district

T%77. SHRIMATI KANTA KARDAM: Will the Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) the number of households who were provided LPG connections under the
Pradhan Mantri Ujjwala Yojana (PMUY)) so far;

(b) the steps taken by Government to expedite the scheme in Meerut district of Uttar
Pradesh; and

(c) by when Government is likely to provide LPG connections to all rural households
in Meerut district?

THE MINISTER OF PETROLEUM AND NATURAL GAS (SHRI HARDEEP SINGH
PURI): (a) to (c) A statement is laid on the Table of the House.

Statement
(a) As on 30.11.2021, Oil Marketing Companies (OMCs) have released 8.8 crore

LPG connections under Pradhan Mantri Ujjwala Yojana(PMUY) including Ujjwala 2.0
across the country.

(b) and (c) PMUY was launched on 01.05.2016 to release 8 crore deposit free LPG
connection in the name of adult woman member of poor households across the

T Original notice of the question was received in Hindi.
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country and the target of the scheme was achieved in September, 2019. Further,
Ujjwala 2.0 was launched on 10.08.2021 to release 1 crore deposit free LPG
connections in addition to 8 crore LPG connections released under PMUY. OMCs
have cumulatively provided 1.64 lac LPG connections under PMUY in Meerut District
of Uttar Pradesh. The Government has taken several steps to expedite the scheme

which include providing of free of cost 1

LPG refill and stove, option to apply online,
social media campaign, public events for distribution of connections, special facility
for migrant applicants to submit self-declaration as proof of address and family
declaration document, organizing LPG panchayats and public awareness campaigns
etc. Further, release of LPG connections is a continuous process and LPG
distributors are under instructions to immediately register any request for new LPG

connections.

AN BT Hed : FEIT STAITI(T TSI, HFII HAT S 7 379 SR H 917 ©
o MUARATST 7 SR YS9 & ANS Tl H “UIHHA] Iooddll AN & dad 1.64 g

TAUTST HIaeid gaT fhy 21 .. (Fagm)... § 3dD foY I g=gdre o1 dred gl

it STAHTTRT: 77 3TUE & [ HUAT placard T fG@TY, 9T AT TR Y S 4l &I
I H @S 2, I Y Hie IR Y 3R G Bl T <1 ...(FILH)...

st BT BEH : AT SUAHURT A8, § 3MUd ATEIH o AT #31 Sft 9
g ATEdl § f #1v frel # arior aRaRT & TRie) Y 9 i I8 arel fd= ami
= TGS B & fo1v srae fhar, fha o & 3mde= 3t UfeT € 3k S9!
6 db YUISl IR & fSU SITga? . (Taem)..

il SUHTTRT: I H WS BT AR AR T 8139 & Al & AR 21 21 TN
3ITE & [ AT YT T R S| A HAT S . (G

SHRI HARDEEP SINGH PURI: Sir, the Ujjwala Scheme was introduced in 2016 as a
result of which eight crore connections were given. ...(Interruptions)... The success
of the scheme can be measured by the fact that much before the total period eight
crore connections had already been granted. ...(/nterruptions)... Under the Ujjwala
2.0, which the hon. Member has referred to, one crore additional connections would
be provided. ...(/m‘errupz‘/ons)... It was launched in the month of August.
...(/nterrupt/ons)... | can tell you that within a few months, out of one crore
connections, we have already granted about 80 lakh connections and more requests

are coming in. ...(Interruptions).. This is an open scheme which evolves as we go

11
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along. ...(Interruptions)... And depending on the number of applicants who are
under the EWS category or Below the Poverty Line, as and when they apply they
will...(Interruptions)... Sir, my expectation is that we will be able to meet the target
of one crore additional connections under Ujjwala. ...(/nterrupt/ons)... We may
have, therefore, still some remaining...(/nz‘erru,oz‘/ons).... But | want to assure the
hon. Member, who has raised the question on Meerut, that whether it is the rural
districts of Meerut or any other part of the country, we will be catering to all within the
Ujjwala 2.0 Scheme under which we have something...(/nterrupt/ons)... as we go
along.

S BT HSH : H1Y SUFHIINT AEIG, H A FA1 St § qo1 Arsl g
RIT ITHIOT YRR B TR T W i I8 381 Afgersil &1 U 199 cylinder W1 <4 &1
T BT IGTHR ATl H T AT IR cylinder 1 H S & A H GRBR BT BT faaR
27 ...(FIH)... Rifh TG AT cylinder H T WH BN TR I IIGRT WA 4
1A Tl ol ... (ILT)...

SHRI HARDEEP SINGH PURI: Sir, the current scheme envisages one free cylinder.
...(Interruptions)... | would like to share, through you, Sir, with this august House
that when this scheme was introduced, there was some apprehension that our sisters
belonging to families in the EWS category and Below the Poverty Line perhaps would
not be able to refill...(Interruptions)...

AN ST : g ISR, 9 H WS BIP] AR oNIET 98l Ael
Bl...(FAUM)... YT AT (U AT W SML...(FIUM)... TR TSR Bl
opportunity GI...(FAY)... S9! deprive T PN I...(RGE)... Question Hour
B8 &I UM 2l...(FAYM)... Please. ..(Interruptions)..

SHRI HARDEEP SINGH PURI: An average household uses about six cylinders in a
year. ...(/nterrupt/ons)... By an average household, | mean, not just between the
E.W.S. or B.P.L. category. ...(/nterru,oﬁons)... | am very happy to share with this
House that during the pandemic, we gave three free cylinders to those who were in
need. ...(/m‘errupz‘/ons)... The consumption and utilization has also gone up.
...(/m‘errupz‘/ons)... From one cylinder, it has gone up to 3.7 on an average.
..(Interruptions)... But, Sir, this is something which is not provided for, what the hon.
Member is asking, under the current Scheme. ..(Interruptions)... And these are the
figures, which | have already shared with you.
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Al M1 Sh =HsuaT : STFUTTfT HeIed, H 3Myd HAegd | A w1 St 9
ST ATl g [ T 'Soodell-2.0" & 3fcid ol AT address & 3T9Td H dfId 38
T JaRI HSTGRI Ud 3= AN bl Gl H ARSI B Se Dae fael Bl Ul
DA ... (FIYH). ..

MR. DEPUTY CHAIRMAN: Please. ..(Interruptions).. 314+t HI€ 4R 2MifT I 93 3iR
Question Hour T éI(EEIT:r%TF-I) Nothing is going on record except Minister's
reply. ..(Interruptions)...

SHRI HARDEEP SINGH PURI: Sir, the experience we had during the pandemic was
that a lot of our citizens.....(Interruptions)..

SN UG : AT HA S &b ST B ITATd] 3R BIg 91d Rbls U sl o
87 IS, &S, ... (Fagr). ..

SHRI HARDEEP SINGH PURI: Sir, the experience we had during the pandemic was
that many of our brothers and sisters, those of our citizens who, especially, belong to
the category that is usually referred to as 'migrant worker', come and seek work in
places other than where their homes are. ..(Interruptions)... Therefore, a provision
was made that without insisting on the anchorage address, they would be provided
benefit under the Ujjwala Scheme, no matter where they live... ..(Interruptions)... So,
| would like to tell the hon. Member, yes, that is already provided for and we are
always ready to look at additional provision that we can provide under the Scheme to
our....(Interruptions).. The most important point to note is that Ujjwala is both a
Scheme for social inclusion. ..(Interruptions)... It is a Scheme to reach out to the
most vulnerable parts of our society, especially, those in urban and rural areas, who
are not privileged. ...(/nterrupt/ons)... And the Scheme has done very well.
...(/nz‘errupz‘/ons)... The very fact that eight crore cylinders were given in the first
Scheme. ...(/m‘errupz‘/ons)... Three extra cylinders during the pandemic and in Ujjwala
2.0 also, which we introduced in August, already out of the one crore, eighty lakh
cylinders have been provided.

Seh ISR TIARUTE IRT : I ST 78ISy, § 'Soodell AroiT & forw
AT U HH1 Sl Bl Igd-9gd 99T 1 ATe<d! g [ AN S H 'Ioodoll AT’
& TBd TS PRIS A SITG] G811 DI AT AT Bl...(TALIT)... 3HD AaId 4TSI
cylinder f&@T ST 3BT 8, IHHT HTH! IS Bl...(FAHF)... 14.2 el 19 & @
cylinder &1 TSI BTH! Bl ST Bl...(TALT). .. ATATSI-F81 DI g1 WIRT cylinder

13
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IS H 9gd faahd Bl 2l...(AYT)... B IH 41 UR of ST 811 2, A1 BIt
fqahd Ud Al Bl 2l...(FAL)... SHDI b Alfedl UR Fg H W 9gd
qhelt BIH &l...(FALT). .

MR. DEPUTY CHAIRMAN: Please be brief. ..(Interruptions).. $YIT MY Herg H
3T T Yel....(FILH). ..

Sl AT TARAE TR : A SUFHTIRT FRIGY, H 3MTTh AIEIH J A
T ST T8 ST ATEA ¢ 1 FAT SHBT ol BH B b IR H TRBR 7 $B A
27 ...(FIUH)...

SHRI HARDEEP SINGH PURI: Sir, | think, that the point raised by the hon. Member is
a very valid one. ...(/nz‘errupz‘/ons)... Of course, it is our expectation that our sisters
and daughters do not have to lug these cylinders on their own themselves but, yes,
the idea to reduce it from a 14.2 kilogram cylinder to a smaller cylinder is something
that is under consideration. ..(/Interruptions).. | would be talking to my colleague,
the hon. Member, and we would find some way going forward how this kind of
physical burden is not imposed on our sisters and daughters. ..(Interruptions).. We
would find a way, whether the 14.2 kilogram is reduced to 5 kilogram or some other
way. ..(Interruptions)... | stand committed before this House to make this provision
and to make it possible.

MR. DEPUTY CHAIRMAN: Thank you. Q.No.78. ..(Interruptions)...
Shri Md. Nadimul Haque. ..(Interruptions)... AT HAT S, please lay it.
..(Interruptions)..

Depletion of groundwater

*78. SHRI MD. NADIMUL HAQUE: Will the Minister of JAL SHAKTI be pleased to
state:

(a) whether Government is aware that the groundwater level is predicted to reduce
by fifty percent by 2030;

(b) if so, the various measures adopted to prevent this depletion;

(c) whether Government has undertaken any studies to formulate an Urban Drought
Policy, if so, the details thereof;
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(d) whether Government has adopted any measures to reduce the
dependence of agriculture and household use on ground water, if so, the details
thereof;

(e) the percentage of coverage achieved by Jal Jeevan Mission in different States;
and

(f) the different measures adopted to fast-track the implementation of the program
to achieve its target by 20247

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (SHRI BISHWESWAR
TUDU): (a) to (f) A statement is laid on the Table of the House.

Statement

(a) and (b) No such prediction on groundwater level is available. The Central Ground
Water Board (CGWB) is periodically monitoring ground water levels throughout the
country on a regional scale, through a network of monitoring wells. In order to assess
the long term fluctuation in ground water level, the water level data collected by
CGWB during November 2020 has been compared with the decadal mean of
November (2010-2019). Analysis of water level data indicates that about 38% of the
wells monitored have registered decline in ground water level and about 62 % wells
have registered rise in water level.

Water being a State subject, initiatives on water management including
preventing the depletion of groundwater reserves is primarily States’ responsibility.
However, important measures taken by the Central Government for conservation,
management of ground water and effective implementation of rain water harvesting in
the country  are available  at  the  following URL:http://jalshakti-
dowr.gov.in/sites/default/files/Steps__to__control__water__depletion__Feb2021.pdf
Some of the important initiatives in this regard are also given in Annexure.

In addition, a number of States have done notable work in the field of water
conservation/harvesting such as ‘Mukhyamantri Jal Swavlamban Abhiyan’ in
Rajasthan, ‘Jalyukt Shibar’ in Maharashtra, ‘Sujalam Sufalam Abhiyan’ in Gujarat,
‘Mission Kakatiya™ in Telangana, Neeru Chettu’ in Andhra Pradesh, Jal Jeevan Hariyali
in Bihar, ‘Jal Hi Jeevan’ in Haryana, and Kudimaramath scheme in Tamil Nadu.

15
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(c) No studies have been undertaken for formulating Urban Drought Policy,
however, National Water Policy prepared by this Department incorporates
provisions/guidelines on drought management.

(d) Guidelines have been issued on 24.09.2020 for regulation and control of ground
water extraction in the country. Water being a State subject, the guidelines advocate
for a participatory approach for sustainable ground water management in agriculture
sector including working towards crop rotation, diversification & other initiatives to
reduce over-dependence on groundwater.

Atal Bhujal Yojana (Atal Jal) is being implemented in certain water stressed
areas of the country, which includes activities like preparation of water security plan at
Gram Panchayat level in participatory mode by involving communities to use available
groundwater and surface water in an efficient manner.

Department of Agriculture & Farmers Welfare (DA&FW) is implementing Per
Drop More Crop component of Pradhan Mantri Krishi Sinchayee Yojana (PMKSY)
which is operational from 2015-16. The PMKSY -Per Drop More Crop mainly focuses
on water use efficiency at farm level through micro irrigation (drip and sprinkler
irrigation system) to reduce the extraction of groundwater.

(e) Government of India in partnership with States, is implementing Jal Jeevan
Mission (JUM) — Har Ghar Jal to make provision of potable tap water supply, in
adequate quantity, of prescribed quality and on regular and long-term basis to every
rural household, by 2024 with an estimated outlay of Rs.3.60 lakh crore.

Further, out of 19.22 crore rural households, 8.55 crore households
(44.48%) are reported to have potable tap water supply at their homes as
on 30 Nov 2021. The district/village-wise status of tap water connection in
rural households, as reported by the States/UTs can be seen at URL
: https://ejalshakti.gov.in/jjmreport/JJMIndia.aspx

(f) A number of steps have been taken to expedite the implementation of JUM which
include joint discussion and finalization of Annual Action Plan (AAP) as well as
saturation plan of States/UTs, regular review of implementation,
workshops/conferences/webinars for capacity building and knowledge sharing, filed
visits by multi-disciplinary team to provide technical support, etc.

Further, detailed operational guidelines for the implementation of JJM,
Margdarshika for Gram Panchayats & VWSCs to provide safe drinking water in rural
households and guidelines on special campaign to provide piped water supply in
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anganwadi centres, ashramshalas and schools have been shared with States/UTs, to
facilitate smooth planning and implementation of the scheme.

In addition, JUM-Integrated Management Information System (IMIS) and online
JJM-Dashboard has been put in place for online monitoring.

Annexure
Important initiatives on management of groundwater resources

Government of India launched Jal Shakti Abhiyan (JSA) in 2019, a time bound
campaign with a mission mode approach intended to improve water availability
including ground water conditions in the water stressed blocks of 256 districts in
India. In this regard, teams of officers from Central Government along-with technical
officers from Ministry of Jal Shakti were deputed to visit water stressed districts and to
work in close collaboration with district level officials to undertake suitable
interventions.

In addition, Ministry of Jal Shakti has taken up the “Jal Shakti Abhiyan: Catch the
Rain” (JSA:CTR) with the theme “Catch the Rain - Where it Falls When it Falls” to
cover all the blocks of all districts (rural as well as urban areas) across the country
during 22nd March 2021 to 30th November 2021. The campaign was launched by the
Hon’ble Prime Minister on 22 March 2021.

Ministry of Jal Shakti, Department of Water Resources, RD & GR (DoWR, RD &
GR) is implementing Atal Bhujal Yojana (Atal Jal), a Rs.6,000 crore Central Sector
Scheme, for sustainable management of ground water resources with community
participation. Atal Jal is being implemented in 81 water stressed districts and
8,774 Gram Panchayats of seven States viz. Gujarat, Haryana, Karnataka, Madhya
Pradesh, Maharashtra, Rajasthan and Uttar Pradesh.

Central Ground Water Board (CGWB),in consultation with States/UTs, has
prepared ‘Master Plan for Artificial Recharge to Groundwater - 2020°. The Master
Plan — 2020 is a macro level plan indicating various structures for the different terrain
conditions of the country. The Master Plan - 2020 envisages construction of about
1.42 crore rain water harvesting and artificial recharge structures in the country to
harness 185 Billion Cubic Metre (BCM).
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National Aquifer Mapping and Management program (NAQUIM) is being
implemented by CGWB as part of Ground Water Management and Regulation (GWM
& R) Scheme, a Central Sector scheme. NAQUIM envisages mapping of aquifers
(Water bearing formations), their characterization and development of Aquifer
Management Plans to facilitate sustainable management of groundwater resources in
the country. NAQUIM outputs are shared with States/UTs for suitable interventions.
Government of India generally supports artificial groundwater recharge/water
harvesting works in the country through Mahatma Gandhi National Rural Employment
Guarantee Scheme (MGNREGS) and Prime Minister Krishi Sinchayee Yojana -
Watershed Development component (PI\/IKSY-WDC), ‘Surface  Minor Irrigation
(SMI) and Repair, Renovation and Restoration (RRR) of Water Bodies schemes’ a
component of PMKSY.

MR. CHAIRMAN' First supplementary. ...(/nterrupt/ons)... Dr. Amar Patnaik.

DR. AMAR PATNAIK: Sir, through you, | would like to know from the hon. Minister
whatever if any study has been done to promote water treatment guidelines for non-
potable purposes, in which case there could actually be proper utilization of the
groundwater which is mostly potable. ...(/nterruptions)...

2N ol g dramed : SuqHf Feled, § A1 9aw Bl U3 | fdegpel g ur
% 3R T FHST UrT § b I a1 g1 <18 &l ... (Fag). .. Il 39 I8 Yo IR 31”
T TIExT Bl 19 <31, a4 H SHHT IR < TS .. (Tag™). ..

2 ITFHTRT : IS .. (FEYTF)... )7 3MUE 8 b Hudn g A @ik 9 93
...(AAH).... FATA-S1A1d T 38 T, Sl 92 & foI7 98 Agaqul 21 ... (Faem™). ..
ATST, TN HHY DI deprive T B ... (FAYH).... ST G | ...(TGHH). .. @I,
AT ... (FAYTH).....

DR. AMAR PATNAIK: My guestion is that many times, groundwater is used for non-
potable purposes which can be avoided. ...(Interruptions).. What are the guidelines,
in this regard, to prevent misuse of groundwater for non-potable purposes in which
case the depletion of groundwater level can be avoided to a large extent.
..(Interruptions)..

A Toe e IwEd - aEg STgYafa 981y, 899 Central Ground Water
Authority T Aifefhemer SR foa %\', SR ground water P fpe-fopet purposes Cg
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T ST 5 ST |adr 8, S notify fowar a1 21 ... (TG ). <97 6,000 &
SITS] S &, T8 89 AIMeR B &l ... (). 394 S AT IRl &
SSIERS) %\;, 3D %I'Q ground water extraction UX grefeat F'PTI?; TI_S;’ %, arfe a8f =)
further depletion & B T | ...(TALT)... B 3H UleeTd SIH H notify T g 2|

DR. M. THAMBIDURAI: Mr. Deputy Chairman, Sir, through you, | want to know this
from the Minister. You know very well that the groundwater level is going very down
and it is a fact. ..(Interruptions)... For that,in Amma's time, during her period, she
had taken a lot of measures, like rainwater harvesting schemes. ...(Interruptions)..

MR. DEPUTY CHAIRMAN : Thambiduraij, ...(Interruptions)..

DR. M. THAMBIDURAI: In that, how to raise the groundwater level and for that, the
rainwater harvesting scheme was there, during Madam Jayalalithaa's period, and
Amma had done very well. ...(Interruptions)... Our hon. Prime Minister, Shri Narendra
Modiji, when he visited Tamil Nadu, appreciated the Scheme. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Please put your question. ...(Interruptions)..
Please put your question. ...(Interruptions)...

DR. M. THAMBIDURAI: It is because there are measures as to how to increase the
groundwater level. ...(Interruptions).. There is a model as to what has been done by
Amma in Tamil Nadu. ..(Interruptions)...

MR. DEPUTY CHAIRMAN: It is your suggestion. Please. ...(Interruptions)...
Thambiduraiji, it is your suggestion. ...(Interruptions)...

DR. M. THAMBIDURAI: And, Shri Narendra Modi also appreciated that.
..(Interruptions)... Therefore, | want to know from the hon. Minister whether you will
take that model. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Thank vyou Mr. Thambiduraij. Thank you.
..(Interruptions)... Thank you, Mr. Thambidurai iji. ..(Interruptions).. This is a
suggestion and not a question. ...(Interruptions)...
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DR. M. THAMBIDURAI: To increase the groundwater level, our hon. Prime Minister
appreciated that scheme of Tamil Nadu. ..(Interruptions)...

£ o g 99mad - SygUia JEiey, 89 99 9d © b gl | Haiee
ground water extract < ATAAT G2 BHART WIRA &l ...(TAYM)... B9 I8l URIGH TR
gl ...(FAYUM)... A AR AN YIS & HRBT AR I, SF1 HAB T
ground water extraction CoRG| %, T SFRT U T @EE N I extract B B
..(Fag)... (fTad U ¥, 59 AR & SR 4 $8 &= § gl 9 g,
ifeh sl 1a auf § 9 dax 9gd 9RI Al uRY gs 81 ... (ag). .
AT I H24T S 5 9 IR H 2014 9 FAROR 8¥h Wiehi™ IR 919 BT Ry fhar
gl ...(FAGH)... AT 9e 7 Sl [qaR @7 & g & qdadi IR o
IS FATs A, I TR IR ORI H "GoTd™ Ghal™ Ao Feil o, AeRTg 4
Taqd] RBR b G "Sergh RIGR A" <A1 o1, ISR H J=IHAT T
T ATSTT, 3T UG H 'Neeru-Chettu JISHT 3R 48R H ‘STl Sila gRaTel!
AT Tl A ...(FILH)... B¥b U9 7 Y- WR GR AYA-370 &5 &
I YIS FATS &l ...(AL)... I A1 IS H a9 SITGT critical position
g, YRA ABR 7 WY 79 fERgaes # 6,000 IS 3UY B AN I '3 Yold
AT URY Bl 21 ... (). $AD A1-W1T, A7 S & aquifer BT study TP
IHP accordingly action plan FATHR ¥ B AT &1 ... (FGEH)...

it Irper Rieet : ARGy, § Ul vue HA) St &1 SifET BT =@Edl § 6 S
STl 2IRh HAT' TR 99 Q9T H STcl & Uil =1 SIS 2l ... (WGE)... 39 o9
4 g3 g} &1 f% IR Ifcrerd ST B ... (aEs). ..

MR. DEPUTY CHAIRMAN: Hon. MPs, please do not show placards.
..(Interruptions)... Please do not show placards. ...(Interruptions)..

Y I RaeeT : § A H) ST A ST A8 § [ HIRA & A -3 H 99 61 33
IRYC ST &, S ST § A 984 1 STl SUAN 8] 8l UIdl 2, IRa1G oIl &, Al 4R
AXDBR I ST Bl ST XD, I STel Bl HIg PR [ TSR F I gIsdal TRATST
¥ STeT UgAT Bl BIH BRI, T8I U8 8] ygd X8l 27 ...(FAIM)... | /31 S 4 U
3R 1 ST AT8d § 3R I8 U Foie 41 & [ I ST &I Had B remote
tribal areas H STl UgaT & BRI & (Y FIT DIg ST TR B SITYT IT VAT DIg
AT ? ... (TIIH)....

it o g IETad : A SURHIYRT 7RIS, STd 8- AfdeT-aa gaeell &
AR T BT Y B ... (FaYM)...3707 Il H (RISl A1l BT I8
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ITINT fhd IRE A 8 hdT 8, IAD! AISTHT 917 BT STRI o GG RI IR 8T 8
IR ST A¥BN Bl AT 991K 2, NTId! g Bl IeR A= Jromeit & qregq
3 technically 31R economically supplement & 1 (AT

AT GG 1 Sl $81 b AR QAR 9IRA 4 <20 b STl AATE1 BT U a8
IS1 fe 4T & 3iR T8 unutilized A9 ¥ SITAT &, I8 H AT g, <fdh U & AR surplus
basins ¥ deficit basins I UTHI transfer %5[, 3??[ & 1%'1'({ interlinkage DI BT DI Tl?g£
off 3R 39 o § 899 S links identify ThT &, S9&T PFR fhaT ©, S97d1 DPR Y
FIAT Bl ...(FAEF)... | AT SR B TGN & [y TAT 39 TG Bl
STFHRI & folq I F1aa =11 A18dT ¢ (& 39 a2 3 ugell YOI interlinking
of rivers 1| ...(TALT)... 39 [T H §H 95d 3N I & 3R Cabinet & approval &
g1, I implement R 1 fS2IT H B9 YB3ATT BV ... (FQHT). ..

MR. DEPUTY CHAIRMAN: Please ...(Interruptions)... This is Question Hour. AT
SR Sl IR 3MMYD] T &, Al H AYDI AFALT G ... (FELT)... Do you have

any question? ...(Interruptions)...

SHRI DEREK O'BRIEN: Yes. You give me a chance to put supplementary
...(Interruptions)... | want to ask a supplementary question from the Water
Resources Minister.

MR. DEPUTY CHAIRMAN: Yes, please...(Interruptions)...

SHRI DEREK O'BRIEN: Thank you, Sir. | want to ask the Water Resources Minister.
Why has democracy dried up in Parliament?...(/nterruptions)...

MR. DEPUTY CHAIRMAN: No. ...(Interruptions)... This is not a question. This is
not a question. It is not allowed. ...(Interruptions)... It is not allowed Derekji.
...(Interruptions)... Question Number...(Interruptions)...

|1 & a1 () Ny Maen : < TR W, I 599 TR B TRAN W R T,
SN W BT & b aRAd § Sdhda IR believe HRA B 301 dls 20T Y 81 B
..(FaE). ..

it STFUTI : RT3 FGH 3MUT & & Leader of the House BT Gl ... (TALT). ..
PHUYT IRAR] I G | ... (GET)....
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it g IS : AR, I Al d B! 91d B 2 © SR T8 Sl €9 3741 &H Fadh 94 &,
JE I H sABI Hel @ gl LL.(WEEF)... R A diEal bl
..(TGYUT)... Sl BIGY 9 Ha H IR & A1 §U, g JAMB & i §Y, ) Fa
DI Sl AT §s, 9 YR $ ARSI §RT BARI lady marshals TR attack T
T, § AT § {6 391 9 A Aial Bl J1%] AR 91yl . L (aET). ..

SHRI DEREK O'BRIEN: Sir, ...(Interruptions)...

MR. DEPUTY CHAIRMAN: This is Question Hour. ...(Interruptions)... No, please.
...(Interruptions)... No, | am not allowing. ...(/nterruptions)... Not allowing. Please.
The House stands adjourned till 2.00 p.m.

[Answers to Starred and Un-starred Questions (Both in English and Hindi) are
available as Part -I to this Debate, published electronically on the Rajya Sabha
website under the link https ://rajyasabha.nic.in/Debates/OfficialDebatesDateWise |
The House then adjourned at eighteen minutes past twelve of the clock.
The House reassembled at two of the clock,
MR. DEPUTY CHAIRMAN in the Chair.

STATEMENTS BY MINISTERS-Contd.

Status of implementation of recommendations contained in the Twenty-sixth Report of
the Department-related Parliamentary Standing Committee on Finance

MR. DEPUTY CHAIRMAN: Now, the Statement by Minister; Shri V. Muraleedharan.
...(Interruptions)...

feraer & v (s wferapTo @A) : AEICY, W9 U € fa=ich 1 ... (ragm). ..

SN STl : AT AT ORI g1, STad! §31 Sff &l ¥eeHe & 918 Hidbl [He
..(FAYT).... I8 G&E B 1| ... (FqYH). ..
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THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; AND THE
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI V.
MURALEEDHARAN): Sir, with your permission, on behalf of my senior colleague,
Shrimati Nirmala Sitharaman, | rise to lay a statement regarding Status of
implementation of recommendations contained in the Twenty-sixth Report of the
Department-related Parliamentary Standing Committee on Finance on the Demands
for Grants (2021-22) pertaining to the Department of Revenue, Ministry of Finance.

REGARDING INITIATING DISCUSSION ON PRICE RISE IN THE COUNTRY AND
OTHER ISSUES

MR. DEPUTY CHAIRMAN: Now, Short Duration Discussion. ...(/m‘errupz‘/ons)...

foraer & e (st AferpTol @A) « 7B, H discussion BT, IHSD 7Y H IR gl
A T Bl a7l & 16 12 ST 19T 8 13T | e | qTe) &... (ag™). ..

it SUUTAfe : IE=IT AT T%IT{&T, we are moving to Short Duration Discussion.

Y aferpTofT @R : WEIGY, 12 ISR 9T ¥ 9reR 21 H My g faeeh wvan g o
ITD] U IR A B 3SR el Slforg| ... (L), ... Ig SHIHAT B

211 SUHTRT : A1 SIRAT WIeq | D8l & b AR =l Fa= AR A w71
ORI <1 |1 I8 U I HpbTed| ... (FEH)... A TIRHT 9189 98 68
qd Bl ...(FAYM)... 3 H Short Duration Discussion & foTY ATUE B
...(STTT)....

it AfeAPI @R : AEIGd, SAG! 9 I W) =Tl BT AR B L. (FAUH)... T
S BAM? ...(FAYH). .. I§ A SABHI 872 ...(QqEH)....

MR. DEPUTY CHAIRMAN: Now, Short Duration Discussion; Shri Mallikarjun Kharge.
...(Interruptions)... Short Duration Discussion on price rise, Shri Anand Sharma.
...(Interruptions)... Dr. Fauzia Khan. ...(Interruptions)... Prof. Manoj Kumar Jha.
...(Interruptions)... 39 F price rise YR AT BT A8 & ... (TALH)... 3T FF
price rise UR ¢ SR [STHLA H 989 HRAT AT8 Yl ... (FQHUM)... D IR H
A IIRHT A8 JATAS] B8 b &l ...(FAU)... AT IARAT A8d HB
& Bl ...(FAY)... @iIel, 39 AR AY1-37q+] HIe R MY ...(FGEH)... I§
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price rise I 33?1%\’, please go back to your seats. ...(Interruptions)... 39 989 &
fIT demand @I 2l ...(@UM)... Please go back to your seats.
...(Interruptions)... BT & rules and procedure o TAR deT H W] BT el A8l
gl ...(FU)... Please go back to your seats. ...(Interruptions)... 39 Fgd
HIFRR W) ©1 ...(FFIH)... Please go back to your seats. ...(Interruptions)...
The House stands adjourned till 3.00 p.m.

The House then adjourned at three minutes past two of the clock.

The House reassembled at three of the clock,
THE VICE-CHAIRMAN (DR. SASMIT PATRA) in the Chair.

THE VICE-CHAIRMAN (DR. SASMIT PATRA): Now, we will take up the Short
Duration Discussion, Shri Mallikarjun Kharge to initiate the discussion on price rise.
...(Interruptions)... Please initiate, raise the discussion on the situation arising out of
price rise in the country, including the rise in the prices of petroleum products.

2l AfeAdIGA @A SuqHTEde S, § UR A 8 il Bx I8l A7 fb R S
12 A suspend ﬁ@%, aw?ﬁ@lﬁ?%%@?asﬂﬁ participate BT T8
gl..(Fag™)...

THE VICE-CHAIRMAN (DR. SASMIT PATRA): Shri Khargeji, the matter is about
Short Duration Discussion. ...(Interruptions)...

st q’%ﬁb‘lﬁ‘l WRA: g Q?TJ}[ participate Xl ITEd Bl Democracy H TR 12 AE] Bl
dTE% WX &9 U 3T A W& el 32 2. (FqEH). ..

ISUFHTETE (ST, AR IIEAT): 4 WA ST, 39! udT & f I8 Short Duration
Discussion % IR 3@( 3T &I I %I

it AferehTo] @A : U8 T &1 91 B, . (FGE)....

ST (ST1. ARG 9=): S 31T & I 8, IR This has been the thing to raise
the discussion on the rise in prices, g 34 <ITU %I(E‘J?I‘ETH)

THE MINISTER OF FINANCE; AND THE MINISTER OF CORPORATE AFFAIRS
(SHRIMATI NIRMALA SITHARAMAN): Sir, let me humbly submit to the opposition
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leaders. This topic is decided by them. ...(Interruptions)... The Opposition wanted
to discuss this and the Government has agreed to have this discussion.
...(Interruptions)... If they are talking about democracy, they asked for it and we
have agreed. ...(Interruptions)...  Shouldn’t they have been discussing it?
...(Interruptions)... Isn't that democracy, isn't that the spirit of this House and often
we are accused that the Government is running away from debate?
...(Interruptions)... We are not running away from the debate, we want the debate,
we want to discuss price rise. ...(Interruptions)... We have agreed to discuss it.
...(/nterrupt/ons)... But, you are seeing this Sir, you are seeing this. This is
complete hypocrisy of Opposition. ...(Interruptions)... They asked for a debate and
we are ready to do it. ...(/nterrupt/ons)... They asked for a debate and we are ready
to have the debate and this is what is happening. ...(/nterrupt/ons)... They accuse
us of running away without debating. ...(/m‘errupz‘/ons)... This is the hypocrisy that is
shown in this House. Thank you.

THE VICE-CHAIRMAN (DR. SASMIT PATRA): Shri Khargeji, would you like to raise
the discussion on the situation arising out of price rise in the country, including the
rise in the prices of petroleum products. ...(Interruptions)... Shri Anand Sharmayi, if
Shri Mallikarjun Khargeji is not raising, are you going to raise the issue?
...(Interruptions)... Dr. Fauzia Khanji, are you going to raise the discussion?
...(Interruptions)... You see, you yourself have given notice ...(Interruptions)... you
yourself have given notice for a Short Duration Discussion on price rise which is
affecting the people of this country. ...(Interruptions)... Shri Mallikarjun Khargeyji, Shri
Anand Sharmayi, Dr. Fauzia Khanyi, Prof. Manoj Kumar Jhaji. Dr. Fauziaji, do you
want to raise the discussion? ...(Interruptions)... Dr. Fauziaji, do you want to raise
the discussion on price rise?

DR. FAUZIA KHAN (Maharashtra): Sir, | would like to request you to revoke the
suspension, otherwise, suspend us. ...(/nferrupﬁons)... Please suspend us.
...(Interruptions)...

THE VICE-CHAIRMAN (DR. SASMIT PATRA): This is a Short Duration Discussion.
Dr. Fauzia Khanji, this is a Short Duration Discussion you have asked for.
...(/nterrupt/ons)... The entire country is watching. The people of India want that
there should be a Short Duration Discussion on rise in prices of petroleum products.
...(Interruptions)... The Opposition has initiated this. ...(Interruptions)...  Hon.
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Members, all of you have given this request that the Business Advisory Committee
should do it. ...(/nterruptions)...

DR. FAUZIA KHAN: Please let them come and speak on price rise.

...(Interruptions)...
THE VICE-CHAIRMAN (DR. SASMIT PATRA): It has to be on the topic,
...(Interruptions)... Hon. Members, Short Duration Discussion on price rise is the

topic of discussion. ...(/nterrupt/ons)... If Mallikarjun Khargeji is not going to raise
the discussion, Shri Anand Sharmayi is not present in the House, Dr. Fauzia Khanji is
not raising the discussion, Prof. Manoj Kumar Jhayji, would you raise the discussion
on the situation arising out of price rise in the country, including the rise in the prices
of petroleum products? ...(/m‘errupz‘/ons)... Hon. Anand Sharmayi, you are present
in the House, would you like to raise the discussion on price rise? You have given
notice for discussion on price rise.Hon. Anand Sharmaji, are you not going to raise
the discussion? ...(Interruptions).. Khargeji, would you be raising the discussion?
...(Interruptions) .. Will you be raising the discussion? ...(Interruptions)..

SHRI MALLIKARJUN KHARGE: The House is not in order. ...(Interruptions).. So,
you bring the House in order. ...(Interruptions).. | am ready to discuss.
...(Interruptions).. You revoke the suspension. ...(Interruptions).. | am requesting
you. ...(Interruptions).. | am ready to raise the discussion. ...(Interruptions)..

THE VICE-CHAIRMAN (DR. SASMIT PATRA): If the House comes in order, we can
start the Short Duration Discussion. ...(Interruptions).. Hon. Members, we can
start the Short Duration Discussion. ...(Interruptions).. We can start the Short
Duration discussion on petroleum and price rise, which is an important aspect of the
country. ...(Interruptions).. The entire nation is watching. ...(Interruptions)..

SHRI MALLIKARJUN KARGE: How the prices have gone up, | wil tell.
...(Interruptions).. But revoke their suspension. ...(Interruptions)..

THE VICE-CHAIRMAN (DR. SASMIT PATRA): Hon. Khargeji, please raise the
discussion. ...(Interruptions)..

SHRI MALLIKARJUN KARGE: You bring the House in order. ...(Interruptions)..
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THE VICE-CHAIRMAN (DR. SASMIT PATRA)Z Khargeji, do you want to start the
discussion? ...(Interruptions).. Shri Khargeji wants to speak. The Leader of the
Opposition wants to raise the discussion. ...(/nterruptions).. Please go back to your
seats. ...(Interruptions)..

SHRI MALLIKARJUN KHARGE: | am ready to speak. How can | speak in the din?
...(Interruptions).. | am ready to speak. ...(Interruptions).. But you revoke their
suspension. ...(Interruptions)..

THE VICE-CHAIRMAN (DR. SASMIT PATRA): The Leader of the Opposition wants to
raise the discussion. ...(Interruptions).. The Leader of the Opposition wants to raise
the discussion. ...(Interruptions)... Please go back to your places.
...(Interruptions).. Hon. Khargeji is willing to start the discussion. ...(Interruptions)..
Please go back to your places. ...(/nz‘errupz‘/ons).. The Leader of the House is saying
something.

THE LEADER OF THE HOUSE (SHRI PIYUSH GOYAL): It is really a sad day for
Indian democracy that the Opposition wanted this discussion. ...(Interruptions)..
When the Government is ready to do this, they are trying to defend the indefensible
act of their colleagues, who are not even feeling any remorse for the sacrilege, the
word that the hon. Chairman used, the sacrilege they did of democracy. Now the
Leader of the Opposition claims that he wants to start the discussion and asks you to
bring the House in order. ...(Interruptions).. This is like playing a game.
...(Interruptions)..Their own Members are here. ...(Interruptions).. Does it mean
that the Leader of the Opposition has no command over his own Members?
...(Interruptions).. The Congress Members are in the House. ...(Interruptions).. He
is supposed to represent the Opposition. ...(/nferrupt/ons).. The sad day for
democracy is that the Leader of the Opposition, on the one hand, claims that the
House be brought in order and, on the other hand, encourages his own MPs to be in
the Well, disturb the working of the House, the privilege of the majority of the
Members. All of us want to discuss this important subject. ...(/nterrupt/ons).. The
majority of this House wants to discuss this subject. ...(/m‘errupz‘/'ons).. We want to
show how the Congress and the UPA have double standards. We want to show how
after the Central Government reduced the levies on petrol and diesel by significantly
ten rupees on petrol and five rupees on diesel... ...(/m‘errupz‘/ons).. But the Congress
Governments have not vyet reduced the State VAT that they charge.
...(/nterrupt/ons).. This is the duplicity of the Congress that is being exposed by their
behaviour. ...(Interruptions).. They know that they are in the dock.
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...(Interruptions).. They know that they are responsible for this situation, particularly,
on petroleum prices. ...(Interruptions).. To cover up their inaction, to cover up their
inability to serve the people, to care for the people to reduce the taxes on the people,
this is their cover up.. ...(Interruptions).. Mr. Vice-Chairman, Sir, the nation is
watching their behaviour. ...(Interruptions).. | am sure that the nation will give a
befitting reply to the Opposition. ...(Interruptions)..

THE VICE-CHAIRMAN (DR. SASMIT PATRA): Hon. Members, | am again
requesting you to please go back to your seats. ...(/m‘errupz‘/ons).. The House
stands adjourned till 4.00 p.m.

The House then adjourned at eight minutes past three of the clock.

The House reassembled at four of the clock,
MR. DEPUTY CHAIRMAN in the Chair.

STATEMENTS BY MINISTERS-Contd.

Incident of firing in Mon District of Nagaland on 4™ December, 2021

2 SUHTIRT : AT FERII0T, 37T NS SR FE¥hI R 989 oI, oifh a8
Y% 8l 81 Ul &l A T8 {1 Sl I8 SulRId 21 39 UR gag 9 914 8l I8! A
3R Aeel™eT fole it o4 diet Wl ST g1 1 ...(/GEM)... Hon. Shri Amit
Shah to make a statement regarding the incident of firing in Mon District of Nagaland
on 4" December, 2021. ...(Interruptions)...

T WAt de wEdIRar 3t (3f A wme): AT SuTaf ST, WRA A1 Bl
ANTele & A1 el & [T &3 Qe 7 & ur Suarfedl &1 Ararsal & g
el o ... (FEE)... S MMER R J1 & 21 WI-HHATS] &b U S o (a1
04.12.2021 B1 29 BT WY & H S ST ATl IR B SR U qT8 3R
& I &b FHY AT U4 S Bh1 BT SART BT 11, .. (FFEH)... Tb & IOl
qTEg< gRT S S8 I doil | e &1 g foear a1, T SuRid §39 31MeidT R
o are= H Wiy ATl o 8 2, a8 W el Falls TS, [Ty 18+ H§ JaR 3716
KT H I B8 DI G &1 TS| ...(FAM)... I18 H I8 Teld Y8 bl AHAT Il
AT ST &1 AT 919 §U o, S W1 §IRT Sellol g Tolald! Wy 75 IR of Sl
| .. (). ..
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I8 TR YT B4 & 915 WA TR - |1 &1 el bl B form, &l
IE=11 Bl STeTl fadT 3R 991 R el fhd| ... (aaem). ..

it STQURT: A T8 H#3A1 SI & 99 & AeTdl B AR 91 Rebls U= T2 S
BBl ...(EEH). ..
37 IR TR SHG URTHATIRRY RET Il & U STAH &I Jcg 81 s AT B 3
TS B Y| YT GRef H qAT Hie D fraR-f9aR B & g gRam gall ol Miell
AT TS, [T A1 3R ANRST B G 81 75 AAT $B 3 AN g1 8l Y|
.. (TAIH).... AT TR iR gferd 7 fRIRT &1 Fr=1 a3 &1 91T foa 2
3T FRRfT Temayf, ifeh=t fFd=ror 9 11 g5 B

gferd WEIMQerd, NS 3R MY, NS 4 i 05.12.2021 HI
HCARYS HI SR (61| ... (FAYH)... [T Yoy o H g1 & IR § wigfiye!
(THIIMSIR) TSl D1 15 & IR Al Bl THIRET B €T H I Y 59 AR B I
3TORTY Yferd A (YAHGR) & <1t & forg g faar a1 31 39 ded ¥ ua
eIy ST S (THIATEET) BT TS+ (6T T B, T4 Teb A18 o 3aR STid GRI R Bl
fereer feam man g

JURIh "l & Ugard i 05.12.2021 I WH Bl THT 250 AN DI
Igfefd WIS 7 A e H 3 A3HSH DI HUT JTIRTCIT o () R AlS-HIS
Bl ...(TAUF)... WIS 7 AR & Wal H N o, STIdh SURIT 3™TH TShHed
DI The! DI W Bl TR -ITAR B & 1Y el Tl gL ... (FaY)... SHD
BHRUT, Ueh AR ANTRE B G 81 715 iR Udh 1= 91 81 TIT YT &3 | fohl
3R 10T g1 B b+ P forv 31ferRh il &t J-Td Y 778 2

T & 3 HR RTAT §RT Udh U9 g oIl fhar 1ar 7, s fghy
ARIRSGT B SEE o & FTHIHH TR ARG §& I f6ar 741 2l ... (Faem™). ..
G §RT 3 GUIIYUl G & BRI DI SI19 Ieddd Wk TR B o1 I8 8 MR B &
TR G BIRaTsg Bl S|

gl B FIAT e IR HT qhlel ANTele & AR AR q& J31 A Hh
BT ... (Fae™)... I8 HAT §RT Wl RIS & 43 Aied 3R Yoy AeT-qerd
q WP a1 7 &R el R a7 IR @1 Aifvrex far Tl ... (ag™)... 8
HATET §RT QRd YaiR & YHRT 30X Aiad 1 W) HIfZHT Wl 741, STEi I3 31l
g ANTeS I WRDHR & I Ald Ud 317 IR ATHIRIT AR el gl
& IRS AABTRAT &b T I8P Bl ...(FAEH)... RART B [IRYdD FHler o
Ts, d1fds I gHfeaa fear s 9 & ofte arm= Rafa sgra 8l a8 fofy forn
a7 fo 9t ToiRel &1 I gifead s amfey {6 fagifeal & Raams st
TATd FHI AT | VAl BIg gUIaqol g1 &l gARIGRT 7 811 ... (JFGEH). ..
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TRHR AT IR GaeAell 1 oIk ¥ X2 & SR &1 H wifeq 37k AleTe gfiifead
PR b Y ATTIHATTAR STR] IUR [BY o %@ ©l ...(FAgH)... I
TR TRAT 1 TrTa & TR U= qwIfad Seirehi W fFIYemsiT o] &1 &

R WBR RIS H g 59 GHIIYU T IR AT WS Awh Bl § 3R
D] &b URARI & T Tt HAIGHT b bRl o

it ITFUTIRT: AT SR, HUYAT MY ANT 391 HIT U Y] ... (FGEH). ..
39 {9l g ¥ 39 [T W 991 =@18d Al ... (FaYM). .. 39 379 HIe IR SISy
..(FAYT)... YT FARMHRI & oy M 1 2, wlisl, U Hie R STyl
. (FAIH)... IR AM T W I8 ded @, o IO W W
SITSYL.... (FAHT)..... 3T (U1 HIe IR 1Y MY I § @< 7 &l ... (Fag™)... 1l
HATS AR AT ...(FALIH)... Ul A GAR T ... (TALUH)... AT FeARIBH
U8 & [eTY 319 I I YT AT UR 18T ... (FALH). .. T FAR BB & oy
IR ST 2l...(ae™)... W, F99 $AR 1 ... ([EEH)... 39 FARIBSH WY
Tel arEd, 39 W 989 W T8 HIAT IIEd ...(FAYH)... The House stands
adjourned to meet at 11.00 hours on Tuesday, the 7t December, 2021.

The House then adjourned at six minutes past four of the clock till eleven of the clock
on Tuesday, the 7" December, 2021.
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